_ GOVFRNMINT OF INDIA | |
DEPARTMENT OF REVENUE & BANKING |
(REVENUE WING ) o o
. | NEW DELHI, the 26th March, 1977,
R : - ke + :
No. 1690 {F.N0»203/149/76=TTA.II): It is hereby notified
for general information that the association mentioned below
has been approved by the Secretary, Departpent of fcience
& Technology, New Delhi, the prestribed authority for the
- puxpose of clause (i1 ) of sub=scction (1) ¢f Section 35 of
"~ the Income~tax Act, 1961, subjcct to the f?llowing conditionsi~
(1)that the C,C.Shmeff Research Association, New Delhi
will maintain a scparate accounF of the sums rcceived
" by it for scientific rescarch .

{ii)That the said Association will furnish the
annual return of its Scientific'Résearch Activities
%o the prescribed authority by 30th April, cach ycax
for cvery financial year in-suc# forms as may be laid
d own and intimatced to tham for this purposce

- INSTITUTION o o
C.C.SHROFF RESEARCH Assocm“rfON? NEN DELHT.

This notification will be ¢ffectivd for a period of
three years from 13th October; 19764 o
- 8d/- L
| (J.P.Sharma ) '
DEPUTY SECRETARY T THE GOVERNMINT CF INLT.

Copy forwarded to:= o . |
Ly All Conmissionors of Incemo=tax, (2 gepies),' : '
2. Dircctor of Inspcction (Income-tax § Audit)/Investigation/
. Research & Statistics/Publication a
L -Delhi, . .
3s Dircctoratc of 08M Scivices{Income-tlak), st Floor, Aiwan-e=
Ghalib, Mata Bundei Lanc, Now Delhild
4s The Doputy Sceretary, Department of Science & Technology,
- Technology Bhawan, New Mchrauli Foad, .Now Deolhi, with
.. reforonco to thoir O.MuNo./94/76-R5, datced Llth March,77
He M/5eCoCoShroff Roscarch Associeation,| 107, Ansal Bhawan, .
Kasturba Gandhi Marg, Ncw Delhi, ~13000L, with rcfcronce to
. thair lotter datoed 27,976, : ' ,
64 Comptroller & Auditor Goneral of Indiae.{20 copics)e ..
7. Bulletin Scction of D.I.(R.S.&P), NjW.Dolhi(5 copics)e

d Public Relations, New Do.

i .
- | Sd/=

| . {J.P.SHARMA ) -
MRISED FOR ISSUE DEPUTY SICRETARY TO 1"1? GOVERNMENT CF INDIA

{ RoV.RAMANAN § | ‘

R

ASSISTANT DIRICTOR OF INSPECTION
DIRECTORATE OF INSPECTION (RS&P}

. R ] P
No.CT/IT .11:/1'5L2/43?/m?/77
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Copy forwarded totw
1. 411 Cormissioners of Incomewtsxze (2 copies).
2¢ Director of Inspecticn(Income-taz & fudit)/Investigation/ :
Rapearch & Stetistics/Prblication and Publie Melations, Few Delhis
3, Dixectorate of 02 Services, Ist Floor, [Livemme-Ghalib, Meta Sundri
© lane, Mew Delbdl, . - | o -
4 Indisn Council of Medical Deseerch indaxi Meger, New Delhi, with
 reference to their letter 1@0.18/3@47&-51&,,11 Qated 8,2,77
( with ome gpare copy to the partyle '
5o Compiroller & Aulitor General of Indie, (20" copiea)s

6, Bulletin Sectfon of Dol.{R.8.8F), New Delhi, (5 copies)e

_ - 53/
S _ : (J P-SEATHA)
- \r ' | DECUTY SSCRETRY 70 TEE GOVEIRRDENT OF TDIA
Ab.gﬁﬁ%ﬁa FOR ISSUR S .
: '/P}.\_ i B N0 0C/ 172, X1/1651/436/RER/ 17,

(D eV JHDA L) o
ASSISPNT DINECTCR OF INSTECTICH
DITECTORATE COF INSPRCTICN (RSEF).
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